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KUMARI SUSHILA TIRIYA : 

Will the PRIME MINISTER be pleased to state: 

(a) the number of Pak trained terrorist intruders 
arrestedlkill"d in encounter in Jammu & Kashmir during the 
year 1992-9 l, 1993-94 and 1994-95; 

(b) .vhether the Pakistan has increased its activities 
for pushing", terrorists, and arms into Kashmir recently; 

(c) it so, Itle details thereof; 

(d) whether several militants have been released 
from the Jail during January, 1995; 

(e) if so, the details thereof and the amount has been 
given for their rehabilitation, if any; and 

(f) the steps taken/proposed to be taken by the 
Government to check the activities of Pakistani intruders 
effectively? 

THE MINISTER OF STATE IN THE PRIME 
MINISTER'S OFFICE AND MINISTER OF STATE IN THE 
DEPARTMENT OF ATOMIC ENERGY AND DEPARTMENT 
OF SPACE AND MINISTER OF STATE IN THE MINISTRY 
OF SCIENCE AND TECHNOLOGY (SHRI BHUVNESH 
CHATURVEDI) : (a) According to available information 2232 
Pakistan trained terrorists were killed and 4532 such elements 
were arrested during the period 1992 to 1995 (upto October). 

(b) and (c) II is a fact that Pakistan has been 
continuing to actively fuel, aid and abet terrorist violence in 
Jammu & Kashmir, and also trying to infiltrate trained terrorists, 
including foreign nationals and mercenaries, and arms into 
the State to try and keep violence at a high level. 

(d) and ( e) 174 militants were released on orders of 
competent authorities during January, 1995. No money has 
been paid for the rehabilitation of such persons. 

(f) Necessary steps are being taken to check 
infiltration of terrorists and subversive .elements and to contain 
their activities in Itle State. These include stepped up vigilance 
and patrolling on the LOC/Border, strengthening and 
streamlining of the intelligence arrangements and coordination 
between the various forces and operational agencies on a 
continuing basis, regular review and monitoring of security 
operations and strengthening of the security arrangements 
as may be required in the vulnerable areas on the border/ 
LOC and in the hinterland. 

G,luge Conversion 

1524. MAJ. GEN. (RETD.) BHUWAN CHANDRA 
KHANDURI: 

DR. LAXMINARAYAN PANDEYA : 

SHRI ATAL BIHARI VAJPAYEE : 

Will the PRIME MINISTER be pleased to state: 

(a) whether the Government have received any 
complaints about award of illegal contracts without competitive 
bids in respect of Gauge Conversion works in various Railway 
Zones; 

(b) if so, the action taken in the matter; 

(c) whether there has been huge escalation of cost 
in the Gauge Conversion Works; and 

(d) if so, the details thereot? 

THE MINISTER OF STATE IN THE MINISTRY OF 

RAILWAYS (SHRI SURESH KALMADI) : (a) and (b) Certain 
complaints have been received with regard to execution of 
works prior to award of legal contracts with competitive bids 
in respect of gauge conversion works. The matter has already 
been taken up for investigation by the Central Bureau of 
Investigation. 

(c) and (d) There has been escalation in the cost of 
gauge conversion projects due to inflation in costs and also 
due to the provision of superior level of facilities than originally 
planned to provide better service to the rail users. Improved 
standard of signalling, high level platforms, improved 
passenger amenities are some of the superior facilities 
provided. 

Naval Air Squadron 

1525. SHRI B.L. SHARMA PREM: Will the PRIME 
MINISTER be pleased to state: 

(a) the types of aircraft and helicopters (including 
PTA) held in the Naval air squadrons; 

(b) the authorised flying effort for each type; 

(c) percentage of flying effort actually achieved on 
an average in respect of each type, yearwise during the past 
three years; 

(d) the reasons for the shortfall; 

(e) whether this has not adversely affected the 
training and operational preparedness; and 

(f) the remedial measures being taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (DEPARTMENT OF DEFENCE RESEARCH AND 
DEVELOPMENT) AND MINISTER OF STATE IN THE 
MINISTRY OF PARLIMENTARY AFFAIRS (SHRI 
MALLIKARJUN) : (a) Sea Harrier, Kiran, IL-38, TU142M, 
Dornier, Islander, Sea King, Kamov and Chetaka aircraft are 
held in the Naval Air Squadrons. PTAs do not form part of the 
Naval Air Squadrons. 

(b) The flying effort for each type of aircraft varies 
depending on the availability of aircrew/aircraft and 
operationaVtraining requirements. Accordingly, Flying Tasks 
are promulgated every year. 

(c) Achievement of flying efforts by all types of aircraft 
except for Kamov 28 has been satisfactory during the last 3 
years. It is not desirable for reasons of security to disclose 
the exact percentage of effort achieved. 

(0) Shortfall was due to inadequate supply of spares 
and bad weather. 

(e) The training and operational preparedness have 
been generally satisfactory. 

(I) Access with the Original Equipment 
Manufacturers in Russia has been established for 
procurement of spares. 

Mafia Menace 

1526. SHRI V. SREENIVASA PRASAD: 

SHRI PROMOTHES MUKHERJEE: 

Will the PRIME MINISTER be pleased to state: 

(a) whether attention of the Government has been 
drawn to the news item captioned "Mafia tyranny runs shipyard 
aground· appearing in 'The Statesman' dated Novermer 19,1995; 
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(b) if so, the facts thereof; and 

(c) the steps taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
DEFENCE (DEPARTMENT OF DEFENCE PRODUCTION 
AND SUPPLIES) (SHRI SURESH PACHOURI) : (a) The 
Government has seen the press report regarding difficulties 
faced by Garden Reach Shipbuilders & Engineers Ltd. 
(GRSE), a defence public sector undertaking in Calcutta, on 
account of activities of extortion of its sub contractors by some 
unlawful elements. 

(b)and (c) The matter has been brought to the notice 
of the State Government. It is reported that the local police 
has intensified vigilance around the GRSE workshops and 
has recently rounded up some persons after collecting 
intelligence. Policepickets have been posted in the vicinity. 

Supply of Bed Rolls 

1527. SHRI TEJ NARAYAN SINGH: Will the 
PRIME MINISTER be pleased to state: 

(a) the policy and criteria for allotment, renewal and 
Licence Fee for award of licence for supply of Bed-Rolls to 
A.C. Class passengers in the trains; 

(b) whether preference is being given to unemployed 
graduates in awarding of the bed roll contracts; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SURESH KALMADI) : (a) Bed rolls are 
normally supplied departmentally as a part of service. 
Privatisation of this facility has only been recently started. 
Zonal Railways have been empowered to arrange supply of 
bed rolls through Pantry Car Operators or private contractors 
on mutually agreed terms taking local factors into 
consideration for which general guidelines have been issued. 

(b) and (c) Applications received from unemployed 
graduates are also considered along with others on merits. 

Train from Lumbding to Howrah 

1528. SHRI KABINDRA PURKAYASTHA: Will 
the PRIME MINISTER be pleased to state: 

(a) whether the passengers travelling from Tripura, 
Mizoram and Barak Valley of Assam have to face two 
transhipments for going to Howrah; 

(b) whether the Government propose to introduce 
one connecting train from Lumbding to Howrah; 

(e) if so, the details thereof; 

(d) if not, the reasons therefor; and 

(e) whether Kanchanjangha Express has been 
withdrawn from Lumbding and started from Guwahati? 

THE: MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SURESH KALMADI) : (a) Yes, Sir. 

(b) There is no such proposal at present. 

(c) Does not arise. 

(d) Operational constraints and lack of resources. 

(e) Yes, Sir. 

Shortage of Medicine 

1529. SHRIINDRAJIT GUPTA: Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to state: 

(a) whether Dr. Ram Manohar Lohia Hospital 
authorities are not paying any attention towards the shortage 
of medicines in OPD and have been misutilising funds on 
renovation and modernisation of the Hospital; 

(b) if so, whether the Government have ever 
conducted surprise check in the Hospital to ascertain the fate 
of patients vis-a-vis facilities; 

(c) if so, when and if not, the reasons therefor; and 

(d) the action Government propose to take against 
the authurities in this regard? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI A.A. ANTULAY) : (a) No shortage of 
medicines in OPD and misutilisation of tunds have been 
reported. Renovation/modernisation have been done of 
Operation Theatres, Recovery Room (ICU), Laboratory, 
Emergency, Neo-natal Nursery and Nursing Home to improve 
the patient care services. 

(b) to (d) The Directorate General of Health Services 
monitor the hospital care services periodically and take action 
for upgradation of facilities within the overall availability of 
resources. 

Infant Deaths 

1530. SHRI DHARMANNA MONDAYYA SADUL: 
Will the Minister of HEALTH AND FAMILY WELFARE be 
pleased to state: 

(a) whether a study carried out by UNICEF on infant 
deaths; and 

(b) if so, ttie details of the study carried out and the 
Government's reaction thereto? 

THE MINISTER OF HEALTH AND FAMILY 
WELFARE (SHRI A.R.ANTULAY) : (a) and (b) The UNICEF 
has published a Report entitled 'The Progress of Indian States 
1995' in which data on Infant Mortality Rates taken from 
Sample Registration System, Registrar General of India have 
been quoted. The Report indicates that there is a decline of 
infant deaths in urban as well as rural areas. 

{Translation] 

Family Planning 

1531. SHRI VILASRAO NAGNATHRAO 
GUNDEWAR: 

SHRI RAM PUJAN PATEL: 

DR. AMRITLAL KALIDAS PATEL: 

Will the Minister of HEALTH AND FAMILY WELFARE 
be pleased to state: 

(a) the details of annual targets fixed tor family 
planning for the men and women during last three years; 

(b) the details of achievements during the last three 
years, year-wise; and 

(c) the details of allocations and expenditure made 
during each of the last three years in each State? 




